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actively comsidering the questlori of
placing the Information Service in

somne permanent cadre.
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Small Tea-Holding in Kerala

1290. Shri Maniyangadan: Will the
Minister of Commerce and Industry
be pleased to state:

{8) the number of applications re-
ceived by the Tea Board from small
holders from Travancore-Cocliin area
of the Kerala State since August
1955, for registration of their hold-
ings;

(b) the number of such holdings
that have been registered;

(¢} whether any application has
been rejected; and

(d) if so, the reasons therefor?

The Minister of Industry (Shri
Manubhai Shah): (a), (b), (¢) and
(d). Information is being collccgd
and will be laid on the Table of Lok
8Sabha.
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Children’s Filnms

1291. Bhri D. C. Sharma: Will the
Minister of Intormation and Broed-
casting be pleased io state:

(a) whether his attention has beea
drawn to the suggestion of the Prime
Minister that children's films should

-be made about rivers, mountains,
birds and animals; and

(b) if so, whether Governument
propose to consider the matter?

The Minister of Information and
Broadcasting (Dr, Keskar): (a) and
(b). Yes, Sir. The attention of the
Children’s ¥ilm Society has been
drawn to it

Indian Rare Earths’ Factlory,
Alwaye

[' Shri Vasudevan Nalir:
1292. { Shri Kunhan:
Shri A, K, Gopalan:

Will the Prime Minister be pleased
to state:

(a) whether “the management of
Indian Rarc Earths’' Factory at Alwaye
have recognised any Union of their
employces;

(b) 1f not, the reasons therefor;

(¢) whether the Indian Rare
Earths’ Employces’ Association,
Alwaye has submitted any memoran-
dum of Demands to the management
of the factory; and

(d) if so, what are the éemands
and the action taken thercon?

The Prime Minister and Minister
of Extermal Affairs (Shri Jawzaharlal
Nehru): (a) and (b). Indian Rare
Earths (Private) Ltd., have not re-
cognised the uniom of its employees
known as ‘“Indian Rare Earths’ Em-
ployees’ Association”. The Company
deals with products of strategic im-
portance for the developmen: of ato-
mic energy and as the office bearers
of the Association are dominated by
non-employees of the Company, the
Board of Directors of the Company
have decided not to recognise the
Association.





